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INVITATION FOR EXPRESSION OF INTEREST FOR

ABERDEEN FOODS PRIVATE LIMITED
OPERATING AS FMCG DISTRIBUTION

(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 201 6)
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42, Gopal Bhawan, 199 Pi jncess Street,

S.G. Marg, Marine Lines (East) N,lumbai - 400 002

For Aberdeen Foods Private Lirnited
Date: 09.0'i.202'l

Place: Mu;nbai

ABERDEEN FOODS PRIVATE,
LIMITED (Under CIRP)
PAN: AAECL3465F
CIN: U741 1 0PN2020PTCL94L44

I Name of the corporate debtor along with
PAN & CIN/ LLP No.

Office No. I l, Plot No.285, CTS No.l7712
Tara Bag Co-Op Hsg Society, Koregaon
Park, Pune, Maharashtra India 4l 1001.

Office is closed at

2. Address of the registered office

www. aberdeenindia. comJ URL of website

There are no fixed assetsDetails of place where majority of fixed
assets are located

4

Not Applicable5 lnstalled capacity of tnain products/ services
Not Applicable6. Quantity and value of main products/ services

sold in last financial year
NilNumber of employees/ workmen7
A1l relevant documents & Information can

be obtained on request from RP through
email id: arbitralael@cma!.som

Fnrther details including last available
llnancral statements (rvith schedules) of two
vears. lists of creditors are available at URL

8

All relevant documents & lnformation can

be obtained on request from RP through
email id: arbitratorpr(@ gmail. com

9 Eligibility for resolution applicants under
section 25(2Xh) of the Code is available at

URL:
241041202410. Last date for receipt of expression of interest
04t0s120241l Date of issue of provisional list of prospective

resolution applicants
0910s12024Last date for submission of objections to

provisional list
l2

t910s1202413 Date of issue of final list of prospective
resolution applicants

241051202414. Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

2410612024l5 Last date for submission of resolution pla4s
arbitratorpr@gmail. com16. Process email id to submit Expression of

interest
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FOB THE PEOPLE

www.freepressjournal.in

rnnal F-naner MEMBER: AUDIT BUREAU 0F CIRCULATI()N

1.

FORM G
rilvtTATtoN ron expnesgon oF |NTEREST FoR

ABERDEEN FOODS PRIVATE LIMITED
OPERATING AS FMCG DISTRIBUTION

(Under sub-regulation (1) of regulatjon 36A of the lnsolvency and Bankruptcy Board of lndia

. (lnsolvency Resolution Process for Corporate Persons) Regulations, 201 6)

Name th8 debtor along with PAN & FOODS PRIVATE

LLP No. :AAECL3465F
u741 1 0PN2020PTC1 941 44

Address ofthe registered office Ofiice No.'11, Plot N0.285, CTS N0.17712 Tara Bag
CeOp Hsg Society, Koregaon Pad( Pune, Maharashtra

India 41'1 001.offce is closed at present,

3. URL oiwebsite www.aberdeenindia.com

4, Details of place where majority of fixed assets are
located

There are no fixed assets

5. lnstalled capacity ofmain products/ services NotApplicable

6. Quantity and vaiue of main products/ services sold in
last financial year

NotApplicable

Number of employees/ workmen

8. Further details including last available financial
statements (with schedules) of two years, lists of
creditors ari available at URL:

All relevant documents & lnformatron can be

obtained on request from RP through email id:

arbitratorpr@gmail.com

Eligibility for resolution applicants under section
25(2Xh) ofthe Code is available at URL:

All relevant documents & lnformation can be
obtained on request from RP thrdgh email jd:

arbitratorpr@gmail.com

10. Last date for receipt ofexpression ofinterest 24t04t2024

Date of issue of provisional list of prospective

resolution applicants
04t05t2024

12. Last date for submission of objections to provisional list 0910512024

13. Date of issue of frnal list of prospective resolution
applicants

19t05t2024

Date of issue ofinformation memorandum, evaluation
matnx and request for resolution plans to prospective
resolution applicants

24t05t2024

1t Last date forsubmission ofresolution plans 24t06t2024

Process email id to submit Expression of lnterest arbitratorpr@gmail.com

I BBt/lPA.oo 1 I tP.p 0o 41 1t2017 -1 I I 1 o7 37
42, Gopal Bhawan, lgg Princess Street,

S.G. Marg, Marine Lines (Erst) Mumbai :400 002
For Aberd$n Foods Private Limited

Dalc:09104n024
Place: Mumbai
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